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ORDER

C,P. No. 221l58(4)/NCLT/MB/MAH/2017

The Learned Representatives of both the sides are present.

In the light of the Order dated 27.07.20L7 an amendment is required in the marn

Petition, therefore, liberty is granted to amend the l"'lain Petition to implead KBL

as Respondent No. 3.

Registry is directed to allow the necessary amendment in the Petition.

Adjourned to L4.L2,2O17 at 2,3O P|4.

Re-verification is dispensed with.

16.11.2017 M.K. Shrawat
Member (Judicial)
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